
               
 
 

             
 
             
             

IN THE 

            P
(Durg) T
(Existing
Raipur (
(Kotra) 
Western
 

AND IN 

             
(near Ta
Transfor
associat
Raigarh 
IPPB) in
 
 

 A

 P
 

Provisional T

                 

                 
                 

MATTER O

Provisional 
T/L with as
g) S/S T/L w
(Durg) with 
and Raipu

n Region fo

THE MATT

  Provision
amnar) 765
rmer and 
ted bays u

(near Tam
n Western R

AND IN THE

Power Grid 

C

ariff orders/P

                 

                 
                 

 

OF 

Transmiss
ssociated b
with assoc
associated

ur for IPP 
r tariff block

TER OF 

al Transmi
5 kV D/C T
765 kV 4*
nder estab

mnar) for IP
Region for t

E MATTER

Corporation

CENTRAL 

GCIL/WR/Se

       Coram

       Shri V
       Shri M

       Date o

sion Tariff 
bays, (2) 4
iated bays,
d bays und
Generation
k 2009-14.

ssion Tarif
T/L with ass
*80 MVar 
lishment of
PP Genera
tariff block 2

R OF 

n of India L

ELECTRIC
NE

eptember

 

 
m:  

V.S. Verma,
M. Deena D

of Order: 9

for (1) 40
400 kV D/C
, & (3) ICTs
er establish
n Projects 

ff for (1) R
sociated ba
Bus React
f Pooling S

ation Projec
2009-14. 

Limited, Gur

Vs 

CITY REGU
EW DELHI

, Member
ayalan, Me

9.9.2013   

P

00 D/C Ra
C Raigarh 
s & Reacto
hment of P
in Chhatti

P

Raigarh PS 
ays (2) 765
tor at Raig
Stations at 
cts in Chha

rgaon 

ULATORY C

ember  

Petition  N
(Docke

ipur (Existi
PS (Near 

ors at Raiga
ooling stati
sgarh (Set

Petition  N
(Docket

(near Kotr
5/400 kV 15
garh (Near
Raigarh (n
attisgarh  (

     …

COMMISSI

 P

o. 162/TT/2
et  No. 91/2

ing)-Raipur
Kotra)-Raig

arh (Kotra) 
ions at Raig
t "A"/DPR-

o. 166/TT/2
t  No. 93/ 2

ra)-Raigarh
500 MVA A
r Tamnar) 
near Kotra) 
(Set "B"/WR

….Petitione

ION 

age 1 
 

 

2013 
2013) 

r PS 
garh 
and 

garh 
I) in 

2013 
2013) 

h PS 
Auto-

with 
and 

R 1-

r 



               
 
 

1
2
3
4
5
6
7
8
9
1
1
1
1
1
1
1
1
1
1
2
2
2
2
2
2
2
2
2
2
3
3

3

3

3

3

Provisional T

. Madhya P

. Maharash

. Gujarat U

. Electricity

. Electricity

. Electricity

. Chhattisg

. Madhya P

. Rajasthan
0. Ajmer Vi
1. Jaipur Vi
2. Jodhpur
3. Himach
4. Punjab S
5. Haryana 
6. Power D
7. Uttar Pra
8. Delhi Tra
9. BSES Ya
0. BSES Ra
1. North De
2. Chandiga
3. Uttarakh
4.  North Ce
5.  New De
6.  Karnata
7.  Transm
8.  Kerala S
9.  Tamil N
0.  Electric
1. Easter

Vishak
2. Souther

Andhra  
3.  Central 

Andhra P
4.Northern 

Andhra P
5. Bangalo

ariff orders/P

Pradesh Po
htra State E

Urja Vikas N
y Departme
y Departme
y Departme
arh State E

Pradesh Au
n Rajya Vid
dyut Vitran 
idyut Vitran
r Vidyut Vitr
al Pradesh 

State Electr
Power Pur

Developme
adesh Powe
ansco Limit
amuna Pow
ajdhani Pow
elhi Power L
arh Adminis
and Power 
entral Railw

elhi Municip
aka Power T
ission Corp
State Electr

Nadu Gener
ity Departm
rn Power

khapatnam, 
rn Power 
      Prades
Power Dis

Pradesh 
Power Di

Pradesh 
ore Electricit

GCIL/WR/Se

ower Manag
Electricity D
Nigam Ltd.,

nt, Governm
nt, Adminis
nt, Adminis

Electricity B
udyogik Ken
dyut Prasara
 Nigam Lim

n Nigam Lim
ran Nigam 
State Elec

ricity Board,
rchase Cen
nt Departm
er Corporat
ed, New De

wer Limited
wer limited,
Limited, Ne
stration, Ch

r Corporatio
way, Allaha
pal Council,
Transmissio
poration of A
ricity Board
ration and D

ment, Gover
r Distribut

Andhra    
Distribution
sh 
stribution C

istribution 

ty Supply C

eptember

gement Com
Distribution C

Vadodara
ment of Go
stration of D
stration of D
Board, Raipu
ndra Vikas 
an Nigam L

mited, Jaipu
mited, Jaipu
Limited, Ja

ctricity Boar
, Patiala 

ntre, Panch
ment, Jamm
tion Limited
elhi 
, New Delh
, New Delh

ew Delhi 
handigarh 
on Ltd., Deh
bad 
 New Delhi
on Corpora
Andhra Pra

d, Thiruvana
Distribution 
rnment of P
tion Com
 Pradesh 

n Company

Company o

Company 

Company Li

mpany Ltd.
Company L

oa, Panaji 
Daman & D
Dadar & Na
ur 
Nigam (Ind

Limited, Jai
ur 
ur 
aipur 
rd, Shimla 

kula 
mu 
d, Lucknow 

hi 
i 

hradun 

i     
ation Ltd., B
adesh Ltd., 
anthapuram
Corporatio

Pondicherry
pany of 

y of Andh

of Andhra 

of Andhra 

imited, Ban

, Jabalpur 
Ltd., Mumba

iu, Daman 
agar Haveli,

dore) Limite
pur 

 

Bangalore 
Hyderabad

m 
on, Chenna
y, Pondiche

Andhra 

ra Pradesh

Pradesh L

Pradesh 

ngalore, Ka

 P

ai 

 Silvassa 

ed, Indore 

d 

i 
erry 

Pradesh 

h Ltd, Tiru

Ltd, Hydera

Ltd, Wara

rnataka 

age 2 
 

Ltd, 

upati, 

abad, 

ngal, 



               
 
 

3
3
3
3
4
4
4
4
4
4
4
4
4
4
 

             

(PGCIL)

Western

Commis

to time (

has requ

 
 

2. R

"A
tr
of
m
re
e
lin
w

Provisional T

6. Gulbarga
7. Hubli Ele
8. MESCO
9. Chamun
0. R.K.M P
1. Athena C
2. Jindal Po
3. SKS Pow
4. Korba W
5. KSK Ma
6. Bharat A
7. Visa Pow
8. GMR Ch
9. D.B. Pow

   In these 

)  has soug

n Region fo

ssion (Term

(hereinafter

uested to a

Regulation 5

Application
ransmission 
f tariff in ac

making of ap
elated matte
nactment th
nes or sub-s

within six mo

ariff orders/P

a Electricity
ectricity Su
M Corpora

ndeswari El
Power Limite
Chhattisgar
ower Limite
wer Genera

West Power 
hanandi Po

Aluminium C
wer Limited
hhattisgarh 
wer Limited

petitions 

ght approva

or tariff blo

ms and Con

r referred t

pprove pro

5 of the 200

n for dete
licensee, as

ccordance w
pplication for
ers) Regulat
hereof, in res
stations of th
nths from th

GCIL/WR/Se

y Supply Co
pply Compa
te office, M
ectricity Su
ed, Raipur
rh Power P
ed, Raigarh
ation (Chha
Company 

ower Comp
Company L
d, Kolkata 

Energy Pri
d, Gurgaon

O

the petition

al for tariff 

ock 2009-14

ditions of T

o as “the 2

visional tar

09 Tariff Re

rmination 
s the case m
with Central 
r determinat
ions, 2004, 
spect of the

he transmiss
e date of ap

eptember

ompany Lim
any Limited

Mangalore, K
upply Corpo

vt. limited, 
h 
attisgarh) Li
Limited, Gu

pany Limited
Limited, New

ivate Limite
                …

ORDER 

ner, Power

in respect 

4, based o

Tariff) Regu

2009 Tariff 

riff as per 20

egulations p

of tariff. 
may be, ma

Electricity 
tion of tariff, 
as amende

e units of the
sion system, 
pplication. 

mited, Gulb
d, Hubli, Ka
Karnataka
oration Limi

Hyderabad

imited, Mum
urgaon 
d, Gurgaon
w Delhi 

ed, Bangalo
…...Respo

r Grid Cor

of its vario

on the Cen

ulations, 200

Regulation

009 Tariff R

provides as

(1) The ge
y make an 
Regulatory 
publication 

ed from time
e generating
completed 

barga, Karna
arnataka 

ted, Mysore

d 

mbai 

n 

ore 
ndents 

rporation o

us transmis

ntral Electri

09, as ame

ns”). Furthe

Regulations

s under:- 

enerating c
application f
Commission
of the appl

e to time or 
g station or 
or projected

 P

ataka 

e, Karnatak

of India Lim

ssion syste

icity Regula

ended from 

r, the petiti

s. 

company or
for determin
n (Procedur
ication and 
any statutor
the transmi

d to be comp

age 3 
 

ka 

mited 

em in 

atory 

time 

ioner 

r the 
nation 
re for 
other 
ry re-
ssion 

pleted 



               
 
 

 
(2
m
ba
in
in
of

 
P
ca
es
14

 
P
pr
 
(3
as
cu
fo
ac
 
P
a
tr
be
si
th
 
  
  

  
   
is
sh
co
  
(4
fil
C
a
p

 

Provisional T

2) The gene
make an app

ased on cap
ncurred up 
ncurred duly 
f the genera

rovided that
apital cost in
stimated add
4: 

rovided furt
rojected cap

3) In case of
s the case m
ustomers wi
or the perio
ccordance th

rovided that
pproved by 

ransmission 
eneficiaries 
imple interes
he date of iss

(i) SB
(ii) SB
(iii) M

poi
(iv) M
for the

           Prov
ssue of this 
hall be give
orrected at t

4) Where ap
led before th

Commission 
nnual fixed 
roviso to cla

ariff orders/P

erating comp
plication as 
pital expend
to the date
certified by

ating station 

t in case of 
ncluding any
ditional capi

ther that ap
pital cost and

f the existing
may be, sha
ith the tariff 
od starting 
hese regulat

t where the 
the Commi
licensee, a

or the  trans
st at the foll
sue of the fin

I short-term 
BI Base Rate
onthly avera
nts for the y

Monthly avera
e  year 2012

vided that in 
notification, 

en effect to 
the time of tr

pplication for
he Commiss
may consid
cost of the 

ause (3) of th

GCIL/WR/Se

pany or the
per Append
diture incurre
e of comme
y the auditor
or the transm

an existing 
y additional 
tal expendit

pplication sh
d additional c

g projects, th
all continue t

approved b
from 1.4.20

tions:  

tariff provis
ssion under
as the cas
smission cus
owing rates
nal tariff orde

Prime Lend
e as on 1.7.2
age SBI Bas

year 2011-12
age SBI Bas

2-13 and 201

cases wher
the above 
by the par

ruing up. 

r determinat
sion in accor
der in its dis
project claim

his regulation

eptember

e transmissio
dix I to thes
ed duly cert

ercial operat
s or projecte
mission syst

project, the
capitalizatio
ure for the r

hall contain 
capital expe

he generatin
to provisiona
by the Comm
009 till app

ionally billed
r these regu
e may be, 
stomers, as 
 for the peri
er of the Co

ding rate as o
2010 plus 35
se Rate from
2. 
se Rate dur
13-14. 

re tariff has 
provisions, 

rties themse

ion of tariff o
rdance with c
scretion to g
med in the a
n after the fi

on licensee,
se regulation
tified by the
tion and ad
ed to be inc
tem: 

e application
on already a
espective ye

details of 
enditure, whe

g company 
ally bill the b
mission and
proval of ta

d exceeds o
ulations, the 

shall refun
the case ma
od from the
mmission: 

on 1.4.2009 
50 basis poin
m 1.7.2010 

ring previous

already bee
to the exten

elves and d

of an existin
clauses (1) a
grant provis
application s
nal tariff ord

, as the cas
ns, for deter
e auditors or
dditional cap
curred during

 shall be ba
dmitted up t
ears of the ta

underlying 
ere applicab

or the transm
beneficiaries
 applicable 

ariff by the 

or falls short
generating 

nd to or re
ay be, within

e date of pro

for the year
nts for the ye
to 31.3.201

s year plus 

en determine
nt of change
iscrepancy, 

ng or a new 
and (2) of th

sional tariff 
subject to ad
er has been

 P

se may be, 
rmination of 
r projected t
pital expend
g the tariff p

ased on adm
to 31.3.2009
ariff period 2

assumption
ble.  

mission licen
 or the long
as on 31.3.
Commissio

t of the final 
company o

ecover from
n six months
ovisional billi

r 2009-10. 
ear 2010-11
1 plus 350 

350 basis p

ed on the da
e in interest 

if any, sha

project has 
his regulation
upto 95% o
djustment a

n issued: 

age 4 
 

shall 
f tariff 
to be 
diture 

period 

mitted 
9 and 
2009-

ns for 

nsee, 
-term 
.2009 
on in 

tariff 
or the 
m the 
s with 
ng to 

. 
basis 

points 

ate of 
rate, 

all be 

been 
n, the 
of the 
s per 



               
 
 

 
ch
p
p

 

3. A

discretio

and (2) 

provides

Electricit

determin

Regulati

2009 Ta

the 2009

 

4. T

Regulati

Regulati

publicati

 

5.     

provision

this orde

 

Provisional T

Provid
harge, as t
rovisional ta
rovisions of 

As per Regu

on grant pro

of the 200

s that the a

ty Regula

nation of 

ions, 2004 

ariff Regula

9 Tariff Reg

The petition

ions. The 

ions, such 

ion of notic

 The deta

nal tariff aw

er. 

ariff orders/P

ded that rec
the case m
ariff has be
these regula

ulation 5(4)

ovisional ta

09 Tariff re

application 

atory Com

tariff, pub

(hereinafte

ations provid

gulations. 

er has mad

petitioner 

as servic

e and web 

ails of the 

warded by t

GCIL/WR/Se

covery of ca
may be, in 
een granted
ations.” 

 of the 200

ariff if an ap

egulations. 

for tariff sh

mmission (

lication of 

er referred 

des that the

de the app

has also

ce of the 

hosting of t

annual tra

the Commis

eptember

apacity char
respect of 

d shall be m

09 Tariff Re

pplication h

Regulation

hould be m

(Procedure

the appli

to as "200

e applicatio

plication as 

o complied

copy of th

the applica

ansmission 

ssion are g

rge and ene
the existing
made in ac

gulations, t

has been fi

 5(1) of th

made in acc

e for mak

ication and

04 Regulati

on shall be 

per the Ap

d with the

he applicat

tion, etc.  

charges c

given Annex

ergy charge
g or new p
ccordance w

the Commis

led under 

e 2009 Ta

cordance w

king of a

d other re

ons").  Reg

made as p

ppendix to 

e requirem

tion on the

claimed by 

xure I and 

 P

e or transmi
project for w
with the rele

ssion may 

Regulation 

ariff Regula

with  the Ce

application 

elated mat

gulation 5(

per Append

the 2009 T

ments of 2

e beneficia

petitioner 

Annexure

age 5 
 

ssion 
which 
evant 

in its 

5(1) 

tions 

entral 

for 

tters) 

2) of 

dix to 

Tariff 

2004 

aries, 

and 

e II of 



               
 
 

6. The 

commer

disburse

Central 

Charges

 

7.   Th

adjustm

 

 

  
              
             
 

Provisional T

provisiona

rcial operat

ement of t

Electricity

s and Losse

e provision

ent as per o

 
           (M. D
                 

ariff orders/P

l tariff allo

ion (DOCO

he transm

y Regulato

es) Regulat

nal transmi

of Regulatio

  sd/-  
Deena Day
Member    

GCIL/WR/Se

wed in thi

O) of the tra

ission cha

ory Comm

tions, 2010

ission char

on 5(3) of t

yalan) 
                 

eptember

s order sh

nsmission 

rges shall 

ission (Sh

, as amend

rges allowe

the 2009 Ta

 
 
                 

hall be app

system and

be govern

haring of 

ded from tim

ed in this 

ariff Regula

 
 (V

                

plicable for

d the billing

ned by the

Inter-State

me to time. 

order shal

ations.   

sd/- 
V.S. Verma
   Member 

 P

rm the dat

g, collection

e provision

e Transmis

 

l be subje

a)               
r

age 6 
 

te of 

n and 

ns of 

ssion 

ct to 

                 

 

 

 

 

 

 

 

 

 

 

           



               
 
 

Petition
 (Docke
 
 
Provisio
with ass
with ass
associat
for IPP G
block 20
 
 

1.   Annu

 

 

 

Ass
PS 
Ass
Kot
ass
Ass
Kot
ass
Ass
Bus
Ass
Bus
Ass
Tra
Ass
Ps( 
Ass
Ps( 

Provisional T

n  No. 162/T
et  No. 91/2

nal Transm
sociated bay
sociated ba
ted bays un
Generation
009-14. 

ual transmi

set 1: 400 k
(Durg) T/L 

set 2: 400 k
ra)-Raigarh

sociated bay
set 3: 765 k
ra)-Raipur 

sociated bay
set 4: 765 /4
s Reactor a
set 5: 765 /4
s Reactor a
set 6: 765 /4
nsformer a

set 7: 765 /4
Near Kotra

set 8: 765 /4
Near Kotra

ariff orders/P

TT/2013 
013) 

mission Tar
ys,(2) 400 

ays,& (3) IC
nder establ
 Projects in

ssion charg

Asset

kV D/C Raip
alongwith a

kV D/C Raig
h(Existing)S
ys, 

kV D/C Raig
PS (Durg) T
ys, 
400 kV ICT

at Raigarh P
400 kV ICT

at Raigarh P
400 kV ICT
t Raipur(Du
400 kV ICT
a) PS 
400 kV ICT
a) PS 

GCIL/WR/Se

riff for (1) 4
kV D/C Ra

CTs & Reac
ishment of 

n Chhattisg

ges claimed

       
t 

pur (Existin
associated 
garh PS (Ne
S/S T/L alon

garh PS( Ne
T/L alongw

T-I Bays and
PS( Near Ko
T-II Bays an
PS( Near Ko
T Bays and 
urg) PS 

T-III Bays at

T-IV Bays at

eptember

00 D/C Ra
igarh PS (N
ctors at Ra
Pooling sta
arh (Set "A

d by the pe

                   

g)-Raipur 
bays, 

ear 
ngwith 

ear 
with 

d 765 kV 
otra) 

nd 400 kV 
otra) 
auto 

t Raigarh 

t Raigarh 

aipur (Existi
Near Kotra)
igarh (Kotra
ations at R

A"/DPR-I) in

titioner:- 

                   
Anticipate

DOCO/DOC

1.4.201

1.5.201

1.12.201

1.6.201

1.9.201

1.12.201

1.9.201

1.11.201

ng)-Raipur
)-Raigarh(E
a) and Rai

Raigarh (Kot
n Western R

         (` in la
d 

CO
2013

13 19

13 16

13 51

13 11

13 5

13 6

13 4

13 3

 P

Annex

r PS (Durg)
Existing)S/S
pur (Durg) 
tra) and Ra
Region for 

akh) 
 
 
 

 

 

 

 

 

 

 

 

 

 

3-14 

961.60 

606.65 

32.20 

28.14 

530.70 

608.75 

484.80 

323.40 

age 7 
 

ure-I 

) T/L 
S T/L 

with 
aipur 
tariff 



               
 
 

 

2.    Ann

  

A
R
b
A
K
a
A
K
a
A
k
A
k
A
T
A
R
A
R

Provisional T

nual transm

 

Asset 1: 40
Raipur PS 
bays, 
Asset 2: 40
Kotra)-Raig
associated 
Asset 3: 76
Kotra)-Raip
associated 
Asset 4: 76
kV Bus Rea
Asset 5: 76
kV Bus Rea
Asset 6: 76
Transforme
Asset 7: 76
Raigarh Ps
Asset 8: 76
Raigarh Ps

ariff orders/P

mission char

  
As

00 kV D/C R
(Durg) T/L 

00 kV D/C R
garh(Existin
bays, 

65 kV D/C R
pur PS (Dur
bays, 

65 /400 kV I
actor at Ra
65 /400 kV I
actor at Ra
65 /400 kV I
er at Raipur
65 /400 kV I
s( Near Kotr
65 /400 kV I
s( Near Kotr

GCIL/WR/Se

rges allowe

sset 

Raipur (Exis
alongwith a

Raigarh PS 
ng)S/S T/L a

Raigarh PS
rg) T/L alon

ICT-I Bays 
igarh PS( N
ICT-II Bays
igarh PS( N
ICT Bays a
r(Durg) PS
ICT-III Bays
ra) PS 
ICT-IV Bay
ra) PS 

eptember

ed on provis

 

sting)-
associated 

(Near 
alongwith 

( Near 
ngwith 

and 765 
Near Kotra)
s and 400 
Near Kotra)
and auto 

s at 

s at 

sional basis

  
Anticip

DOCO/D

1.4

1.5

1.12

) 1.6

) 1.9

1.12

1.9

1.1

s:- 

                  (`
pated 
DOCO 

2

4.2013 

5.2013 

2.2013 

6.2013 

9.2013 

2.2013 

9.2013 

1.2013 

 P

` in lakh) 
013-14 

1765.44

1445.99

4362.37

1015.33

477.63

517.44

436.32

274.89

age 8 
 

 

 

 

 

 

 

 

 

 



               
 
 

Petition
(Docket
 
Provisio
Tamana
Transfor
associat
Raigarh 
IPPB) in
 
 

1.   Annu

 
 
 

 

2.    Ann

  

A
(N
ba
A
a
(N

Ass
(Nea
bays
Ass
and 
(Nea

Provisional T

n  No.166 /T
t  No. 93/20

nal Transm
ar) 765 kV 
rmer and 
ted bays u

(near Tam
n Western R

ual transmi

nual transm

 

Asset 1 Ra
Near Taman
ays 

Asset 2 765/
nd 765 kV 
Near Tamna

set 1  Raigar
ar Tamanar)
s 

set 2 765/400
765 kV 4*80

ar Tamnar)  

ariff orders/P

TT/2013 
013) 

mission Ta
D/C T/L w

765 kV 4*
nder estab

mnar) for IP
Region for t

ssion charg

mission char

  
As

aigarh PS (
nar) 765 kV 

/400 kV 150
4*80 MVar 

ar)  

Asset

rh PS (near 
) 765 kV D/C

0 kV 1500 M
0 MVar Bus 

GCIL/WR/Se

ariff for (1)
with assoc
*80 MVar 
lishment of
PP Genera
tariff block 2

ges claimed

       

rges allowe

sset 

(near Kotra
D/C T/L wi

00 MVA Auto
Bus Reacto

t 

Kotra)-Raiga
C T/L with as

MVA Auto-Tr
Reactor at R

eptember

) Raigarh 
ciated bays
Bus React
f Pooling S

ation Projec
2009-14. 

d by the pe

                   

ed on provis

 

)-Raigarh P
ith associate

o-Transform
or at Raiga

arh PS 
ssociated 

ransformer 
Raigarh 

PS (near 
s (2) 765/4
tor at Raig
Stations at 
cts in Chha

titioner:- 

                   

sional basis

  
Antici

DO

PS 
ed 

1.

er 
arh 

1.

Anticip
DOCO/D

1

1

Kotra)-Ra
400 kV 150
garh (Near
Raigarh (n
attisgarh  (

              (` i

s:- 

             (` in 
ipated 

OCO 
 
10.2013 

10.2013 

pated 
DOCO 
.10.2013 

.10.2013 

 P

Annexu

ipur PS (N
00 MVA A
r Tamnar) 
near Kotra) 
(Set "B"/WR

in lakh) 

lakh) 
2013-14 

1795.45

735.27

2013-14 

2015.02

824.51

age 9 
 

 

 

 

ure-II 

Near 
Auto-

with 
and 

R 1-

2

1



               
 
 

Provisional Tariff orders/PGCIL/WR/Seeptember  Page 10 
 

 


